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STATUS REPORT OF THE FOREST DEPARTMENT

I, Srinivas Ramachandra Reddy, I.F.S., Son of Late Shri.

T.Ramachandra Reddy, Hindu, aged about 56 years, employed as

Principal Chief Conservator of Forests and Chief Wildlife Warden, do

hereby solemnly affirm and sincerely state as follows: -

It is respectfully submitted that vide Order dated 30.tL.2022 in

Appeal No.33 of 2022 (SZ), the Hon'ble NGT (SZ) has directed as per

G.O. Ms. 199 dated 03-07-1999, Survey No. 220 where the lake is
located, 5Km surrounding the Vedanthangal Village, Maduranthakam

Taluk, Kancheepuram is declared as an Ecological Bird Sanctuary where

any activity can be taken up except that of Pharmaceuticals. The project

proponent states that his unit is located at 3.72 Km west from the bird

sanctuary.

It is respectfully submitted that the wildlife corridors is within 10Km

from the project site and the project proponent also applied for National

Board for Wildlife clearance and it is said to be under consideration of the

Wildlife Division. In the form-I it is stated that there is Valluvapakkam RF

adjacent to the site of the Eastern side. If that is so whether they have

obtained the required permission, if any, from the Forest Department.

It is respectfully submitted that the project site located within the

Vedanthangal Birds Sanctuary notified under section 26A of Wildlife

(Protection) Act, 1972. The project proponent has applied for Wildlife

Clearance for the proposed change in product mix and enhancement
of production capacity within the existing facility in PARIVESH web

portal on 30-05-2020 (Proposal No. FP/IN/IND/5079/2O2O) since the

proposed project site falls within the Vedanthangal Birds Sanctuary and

also the said location is 2.30 Kms away from the Karikili Birds Sanctuary

and falls within the default Eco Sensitive Zone of Karikili Birds Sanctuary.

It is respectfully submitted that the Wildlife Warden, Chennai has

informed the proposal is not considered and returned, as technical and

management issue4( of Vedanthangal Birds Sanctuary are under active
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consideration of Government at various levelr,, to user agency on

15-06-2020 through online (Essential Details Sought). The user agency

has resubmitted the proposal on 26-L2-2020 through online (PARIVESH

web portal) and the same is under examination by the Wildlife Warden,

Chennai. Copy of Vedanthangal and Karikili Birds Sanctuaries notification

is enclosed for kind perusal.

Therefore, it is prayed that this Hon'ble Tribunal may be pleased to

accept this status repoft and pass appropriate orders as deemed fit and

thus render justice.

Solemnly affirmed at Chennai

On this the day of February 2023

and signed his name in my presence

444
Principal Chief CoHlilffi ot rottsti.

and Chiel $iildlife Warden

Chennai

%o t 0ilz:
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